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147kg stale food destroyed in checks at city eateries in 20
days

Bhubaneswar: The food safety wing of
Bhubaneswar Municipal Corporation (BMC) has
destroyed 147 kg of stale, unhygienic food during
surprise checks conducted at food stalls across the

city in the past 20 days, officials said.

The raid, carried out jointly by food safety squads
and BMC's SHINE (Sanitation and Hygiene
Inspection for Neat Environment) team, resulted

in the civic body collecting a total penalty amount
of Rs 1.31 lakh from vendors who viclated food safety norms. The ongoing drive is being conducted in

response to jaundice and diarrhoea cases reported in the city.

On June 16, fines amounting to Rs 12,500 were collected from five establishments, with three hotels
receiving closure notices. On June 17, fines totalling Rs 30,000 were collected. Raids were conducted at
Palasuni, Pandra, Gadakana, Patia, KIIT Square, Fire Station, Ganganagar and SUM Hospital on both
days. "As many as 163 inspections have been conducted at these places. The raids continued until
Monday. The highest amount of 50 kg of stale food was destroyed on June 21 at Chandrasekharpur,
BDA area. The raids will continue to keep people safe and generate awareness," said BMC
commissioner Rajesh Patil.
BMC officials said on June 18, raids were conducted in Aerodrome area and Soubhagyanagar, leading to
the collection of Rs 57 lakh in fines. "So far, one water pouch manufacturing unit and three hotels have
been sealed. Between June 1 and 13, 144 food samples were collected for laboratory testing, while

between June 14 and 23, 49 samples were collected," a BMC official said.

Designated officer (food safety), Satyajit Patel, said vendors were also warned not to serve stale food.
"If the hotels repeat the practice of serving stale food, they will be slapped with closure notices along
with penalties," he said. Food safety squads said fast food items and some local and popular delicacies
are mostly dumped at the source itself. "Some well-established hotels are also storing stale food. So
far, bacterial contamination has been detected in food samples. Now, we will randomly check panipuri
(gupchup) and dahi bara-aludam stalls to see if the water they use is contaminated," Patel added.

Laboratory tests can also ascertain if any colour or preservatives that are not permissible are used in
food.
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Unhygienic food scare: Bhubaneswar
civic body seals hotel on Capital
Hospital premises

BEMC and Food Safety department raided eateries near Capital Hospital,
uncovering unhygienic conditions and unsafe food practices, leading to fines and

a hotel's sealing. During the inspection, at least three hotels functioning inside

the premises were found to be operating in highly unhygienic conditions.




In a major health and safety intervention, the Bhubaneswar Municipal
Corporation (BMC) and the Food Safety department jointly conducted
surprise raids at eateries inside and around Capital Hospital on Tuesday.
The crackdown uncovered alarming hygiene violations and unsafe food

practices.
According to sources, the civic body, in collaboration with the

Department, conducted a joint raid at several eateries operating within
the premises of Capital Hospital in Unit-6 locality of Bhubaneswar. This
action was prompted by complaints and concerns over food safety for

patients, their attendants, and hospital visitors.

During the inspection, at least three hotels functioning inside the
premises were found to be operating in highly unhygienic conditions.
Officials discovered that food was being prepared in unsanitary

environments, and many items contained harmful artificial colouring.

Swarms of flies were found hovering over the food, which outraged the

food safety officer present at the scene.

As aresult of these violations, the food items were destroyed, and fines
were imposed on the business establishments. A hotel was sealed for

gross violations of health norms.

Additionally, raids were also conducted on fast food stalls located just
outside the hospital premises. Food containing artificial colours was

confiscated and destroyed.

“We conducted surprise raids today on different hotels in Ganga Nagar
locality and the Capital Hospital premises. A hotel found to be
unhygienic was sealed, and some others have been imposed fines,” food
safety officer, Satyajit Patel, said to OTV.
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FSSAI conducts sensitization camp for Coimbatore street
vendors

Coimbatore: More than 800 applications for Food
Safety and Standards Authority of India (FSSAI)
certificates were received at a mega sensitization
camp held for street vendors in Coimbatore city on
Tuesday. Nearly 1,000 street vendors in the city
participated in the camp.

District collector Pavankumar G Giriyappanavar
presided over the inauguration of the training

programme. The district administration unveiled a
special awareness brochure and distributed a basic safety kit consisting of a face mask, caps (hair
nets), aprons, hand wash and gloves to the participants.

Empanelled FSSAI trainers Kuralvasan R and Mohamed Ifsanullah Sheriff S conducted sessions on
various food safety aspects. The training programme offered free medical examination for the
participants, mainly to check eyesight, skin diseases and communicable diseases.

Registrations for FSSAI certificates and licences were made available.

While interacting with TOI, Kuralvasan, said, "Proper education is facilitated through such training
campaigns. For an effective food safety implementation, we have to put the interest of their
commercial value first because they are a vulnerable group, unlike hotels and restaurants.

Through explaining the pros and cons, trends and business advantages in the field, a realisation of

necessity is created among the participants.”

According to him, Coimbatore lacks an efficacious food safety regularization. "There is a huge gap
between registering a firm and obtaining an FSSAI certificate. Many people involved in value-added
products run through the self-help groups are unaware of technical aspects like lab testing and who to
approach," he said

He said a major issue was the reuse of frying oil. The participants were sensitized about its ill effects.
"Disposing of the oil in drains is an environmental hazard, but there is a company that buys the frying
oil and converts it into biodiesel. This way, a sustainable approach is gained, and vendors can make
money out of the frying oil too," he said.



G Indra, 36, of K K Pudur, who has been running a small eatery, said, "We know that a licence is
needed. But at the training programme, we were informed about the FSSAI certificate.”

The training attracted starters as well. T Ranjitha of Singanallur, who has plans to establish a small
eatery, participated in the training. "This gave me an insight into the procedures to be followed,
especially the mandatory medical examination for those involved in cooking, which is new to my

knowledge."

Dr T Anuradha, designated food safety officer for Coimbatore district, said nearly 3,000 pamphlets had
been issued through eleven street vendor associations. "First time in the city, a mega sensitization cum
training programme has been conducted exclusively for street vendors involved in the food industry. All
the aspects were covered, including obtaining quality raw materials, storing them and disposal of
waste," she said.
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Safe meals for Sacred Miles: Food Safety Stepped Up for Amarnath
Pilgrims

A senior official from the department told Greater Kashmir that routine inspections, food sampling, and awareness drives will be carried out daily to
ensure compliance. “Only one objective—safe and wholesome food for the yatris,” the official said

Ganderbal, June 19: As the Shri Amarnath Ji Yatra 2025 is set to begin on July 3, the Food Safety Department has
intensified its efforts to ensure that safe, hygienic, and quality food is provided to pilgrims and other service providers

during the pilgrimage.

Officials said that the department has directed all Langar operators, food business establishments, and shopkeepers
along the Baltal route to register under the Food Safety and Standards Act (FSS Act) 2006 and strictly follow hygiene
norms. A mobile food testing van will be stationed at the Baltal base camp to monitor food quality in real time.

A senior official from the department told Greater Kashmir that routine inspections, food sampling, and awareness
drives will be carried out daily to ensure compliance. “Only one objective—safe and wholesome food for the yatris,”

the official said.

In addition to enforcing the food safety norms, the department will also ensure implementation of the food menu
prescribed by the Shri Amarnath Ji Shrine Board (SASB) and will strictly apply the provisions of the COTPA Act 2003
to keep the Yatra tobacco-free.

Commissioner of Food and Drug Administration, J&K, Smita Mishra, said that comprehensive arrangements are being
made to safeguard food safety during the pilgrimage. “All necessary checks and mechanisms are in place. We are fully
geared to ensure hygienic and standard-compliant food is served during the Yatra,” she said.

Food Safety Officer Fayaz Ahmad, stationed at Baltal, said that Langar operators and food vendors are being regularly
educated about hygiene requirements, storage practices, and personal sanitation. “Inspections will be done every day
to monitor conditions at free Langars and food stalls. Food samples will be collected to check compliance,” he said.



He added that awareness programmes are being organised to help Langar operators understand and implement food
safety protocols. “We want them to serve clean, healthy meals to the yatris,” Ahmad added.

Last year, SASB had banned various junk food items to promote the health and safety of pilgrims. That order will
remain in force this year as well, officials confirmed.

Meanwhile, the administration has put in place all necessary arrangements for the smooth conduct of the Yatra,
including convoy management, registration systems, track upgrades, camping infrastructure, medical aid, power and
water supply, and mobile connectivity.

The 3,880-metre-high Amarnath cave shrine will be accessible via the traditional 48-km Nunwan-Pahalgam route in
Anantnag and the 14-km shorter but steeper Baltal route in Ganderbal. The Yatra concludes on August 9 and is
expected to draw lakhs of pilgrims from across the country.
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Use of banned food colours: safety squads
intensify checks in Kozhikode

5 regional squads are part of inspections, which will cover food-based ventures near schools, colleges, and
other educational institutions

Squads of the Food Safety department have resumed intensive inspections of wayside
eateries, restaurants, bakeries, and confectioneries in Kozhikode district to track the use of
banned synthetic food colourants.

Five regional squads are now part of the flash inspections, which will mainly cover food-
based ventures near schools, colleges, and other educational institutions.

According to special squad members, the owners of four eateries have already been slapped
with hefty fines for selling substandard food. Another shop found selling unhygienic food
had also been shut down, they said.
The squads formed under 13 circles covered over 100 locations within a few days after
launching the special drive. More than 10 units which were caught for minor violations were
served notice to rectify the issues. The squad members also collected 37 samples for detailed
lab inspections.

Last month, a pre-monsoon checking drive initiated by the Food safety squads was
successful in exposing several restaurants and food-based ventures which functioned in an
unhygienic ambiance. Eight restaurants were instantly shut apart from serving notices to
other 12 cool bars on the charges of grave food safety rule violations.
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FDA Cracks Down on Unhygienic Food
Outlets in Morjim, Shuts Four
Establishments

FDA CRACKS DOWN ON
UNHYGIENIC FOOD OUTLETS IN
MORJIM, SHUTS FOUR
ESTABLISHMENTS

In a surprise crackdown, the Food and Drugs Administration (FDA) conducted
inspections at 21 food business establishments across Morjim's Vittaldas Wado, Marde
Wada, and Madla Wada. The operation revealed multiple violations of food safety
standards.

Four outlets were ordered to shut down immediately after being found operating in
unhygienic conditions that posed a risk to public health. The remaining establishments
were served with improvement notices and directed to rectify deficiencies within 14
days.

The FDA also penalized two outlets for wrapping food in newspapers—a practice
banned under food safety regulations. The violators were fined 32,000 and 3,000,
respectively.



Officials said the surveillance drive is part of an ongoing campaign to ensure
compliance with hygiene norms, especially in tourist-heavy areas like Morjim.

Further inspections are expected in the coming weeks, and authorities have urged food
business operators to maintain sanitary conditions and adhere strictly to food safety

guidelines.
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FDA Pune steps up food inspections along wari route

Pune: On the cusp of the annual palkhi
procession's journey, the Food and Drug
Administration (FDA) in Pune has stepped up
vigilance at temporary food stalls along the route
and at designated halts.

FDA will be checking hygiene practices, food
quality, and oil and water used in edible
preparations. During the monsoon in particular,

lack of hygiene maintenance at eateries can lead
to rapid spread of diarrhoea, indigestion, typhoid, and other waterborne diseases, said FDA officials.

Since there are two starting points of the wari, FDA has formed two teams, each consisting of six or
seven food safety officers, who will conduct the inspections en route and one day prior to the halts.
"Temporary food stalls will be inspected by our officers in advance to prevent large-scale outbreaks.
The teams will take samples and send them to our labs for testing as required," Suresh Annapure, joint
commissioner (food) for FDA Pune region, told TOL.

Food safety officers will also inspect the quality of prasad handed out during the journey. "We will
conduct daily tests. We also have a TPC (Total Polar Compounds) meter to check the number of times
0il has been reused for cooking.

We will continue our inspections until the processions reach Indapur and Nira. Further inspections will
be taken up by other region officers," said a nodal food safety officer, who will be on the ground for
inspections.

Meanwhile, as the monsoon progresses, FDA officials will also begin routine food safety checks at
roadside eateries and stalls. They will be looking out for sub-standard food, hygiene practices, and if

food safety norms are being adequately followed.

"Pune Municipal Corporation (PMC) has also asked citizens to boil water before use. It is becoming risky
to eat out during the monsoon. If there are regular inspections, the chances of availability of sub-
standard food will reduce substantially. Even hygiene of raw materials used by vendors should be
inspected,"” said Abhishek Sharma, a resident of Pashan.



During summer, FDA collected and inspected 50 samples from ice cream, mango, juice, and ice gola
vendors in the city. Punitive action was taken for adulteration.

Pune: On the cusp of the annual palkhi procession's journey, the Food and Drug Administration (FDA)
in Pune has stepped up vigilance at temporary food stalls along the route and at designated halts.

FDA will be checking hygiene practices, food quality, and oil and water used in edible preparations.
During the monsoon in particular, lack of hygiene maintenance at eateries can lead to rapid spread of
diarrhoea, indigestion, typhoid, and other waterborne diseases, said FDA officials.

Since there are two starting points of the wari, FDA has formed two teams, each consisting of six or
seven food safety officers, who will conduct the inspections en route and one day prior to the halts.
"Temporary food stalls will be inspected by our officers in advance to prevent large-scale outbreaks.
The teams will take samples and send them to our labs for testing as required," Suresh Annapure, joint

commissioner (food) for FDA Pune region, told TOI.

Food safety officers will also inspect the quality of prasad handed out during the journey. "We will
conduct daily tests. We also have a TPC (Total Polar Compounds) meter to check the number of times
oil has been reused for cooking. We will continue our inspections until the processions reach Indapur
and Nira. Further inspections will be taken up by other region officers," said a nodal food safety officer,
who will be on the ground for inspections.

Meanwhile, as the monsoon progresses, FDA officials will also begin routine food safety checks at
roadside eateries and stalls. They will be looking out for sub-standard food, hygiene practices, and if

food safety norms are being adequately followed.

"Pune Municipal Corporation (PMC) has also asked citizens to boil water before use. It is becoming risky
to eat out during the monsoon. If there are regular inspections, the chances of availability of sub-
standard food will reduce substantially. Even hygiene of raw materials used by vendors should be
inspected," said Abhishek Sharma, a resident of Pashan.

During summer, FDA collected and inspected 50 samples from ice cream, mango, juice, and ice gola
vendors in the city. Punitive action was taken for adulteration.
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Food Safety Wing under Mokokchung Zone conducted a Food Safety

Awareness campaign across nine villages in Zunheboto district from
June 13 to 16.

The villages covered included Philimi, Rotomi Old, Khrimtomi,
Naghuto Old, Vekuho New, Asukhuto, Vekuho Old, Awotsakili, and

Lokobomi.

The campaign aimed to create awareness on key food safety
practices among the public, especially community leaders and
frontline workers.

During the sessions, participants were sensitised on topics such as
food fortification, harmful effects of trans fats, and the need to
reduce intake of salt, oil, and sugar. Hygiene in food preparation and
reading food labels were also emphasised.

Active participants included Village Council Members, Gaon Buras
(GBs), ASHAs, Anganwadi Workers, NSRLM Village Facilitators, and
Church Leaders.



Medical Officer of Atoizu PHC, Dr. Gihuka Chishi, served as the
resource person, while the campaign was led by Food Safety Officer,
Mokokchung Zone, Sukumlo Yanthan.

The initiative reflects the department’s ongoing commitment to public

health and safe food practices at the grassroots level.
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Gautam Budh Nagar: Crackdown over

food safety violations raises ¥64 lakh
as fines

A total of 19 food business operators were penalised

between April and May following violations under the
Food Safety and Standards Act

The penalties were slapped by additional district magistrate (administration)

Mangalesh Dubey, the adjudicating officer, under the Food Safety and Standards Act.
(HT Photos)

NOIDA: The Gautam Budh Nagar administration’s
crackdown against food safety violations has led to slapping
of fines worth ¥64.6 lakh in total after the authorities came
across cases in localities like Dadri, Khurja, Surajpur,
Rabupura, Sector 130, Sector 58, and even urban sectors of

Noida like Sector 16 and Sector 18, officials said on Thursday.



A total of 19 food business operators were penalised
between April and May following violations under the Food
Safety and Standards Act. The major violations included
misbranding, misleading labelling, and sale of substandard or
expired food items, such as biscuits, dairy products, and
packaged snacks. Several businesses also failed to comply
with mandatory food safety standards, they added.

“Our team regularly conducts inspections and sampling to
ensure that food products sold in the district meet safety and
guality standards. In these cases, after detailed investigation
and laboratory analysis, legal proceedings were initiated as
per the Food Safety and Standards Act. The court, after
hearing the matters, has imposed penalties accordingly,” said
Gautam Budh Nagar's assistant commissioner of food

(second) Sarvesh Mishra.

In April, four businesses were fined a total of 920,000 and in
May 15 firms and individuals were penalised with fines
totalling ¥63,70,000. The most significant fine of 314 lakh
was imposed on a packaged food company in Sector 58, for

misbranding related to butter cream rolls, officials said.

The penalties were slapped by additional district magistrate
(administration) Mangalesh Dubey, the adjudicating officer,
under the Food Safety and Standards Act.



A multinational beverage manufacturer faced a penalty of 36
lakh over lapses detected at their Surajpur Industrial Area
facility. Similarly, a retail chain operating in Sector 16, was
fined 325,000 for stocking misbranded food items. Another
multinational dairy and packaged food firm was penalised

%25,000 for non-compliance observed at its Dadri outlet.

Officials said that several smaller and mid-level firms were

penalised for serious lapses.

Some of the samples dated back to 2018 and 2019,
highlighting how long-pending enforcement actions are now

being addressed through legal proceedings, they added.
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BHINDU
10 sweet shops ordered to suspend operations

Food Safety officials of the Greater Hyderabad Municipal Corporation (GHMC) conducted
surprise inspections on sweet shops of the city and issued orders for closure of 10
establishments for not having Food Safety and Standards Authority of India (FSSAI) license.

A total of 69 sweet shops were inspected on June 11, during which they found violations of
the Food Safety & Standards Act, 2006 and Rules & Regulations, a note informed.

The food business operations are being counselled on maintenance of hygiene standards
and proper labelling indicating the date of preparation and shelf life of the food item.

Ten establishments have been asked to suspend all the food business operations till they
obtain the valid FSSAI license, the note said.

The establishments include Sri Laxmi Mithai Bhandar, LB Nagar Circle, Sri Raghavendra
Sweet House and Bakery, LB Nagar Circle, Sri Sai Ram hot chips and Sweets, LB Nagar Circle,
New Balaji Mithai Bhandar and Hot chips, Kothapet, Super Sweets, 22-4-441, Alijah Kotla,
Charminar, Hyderabad, Balaji Ramswaroop Mithai Bhandar, Ramanthapur, .Prem Sweets
and Savouries, Serilingampally Circle, Sri Balaji Chaganlal Mithai Bandar, Mallikarjuna
Nagar, RC Puram Circle, Sri Raghavendra Hot Chips, Beeramguda, RC Puram Circle and
Jodhpur Mithai Wala at Akalavya Nagar, Macha Bollarum, Alwal.
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FSSAI steps up surveillance of
dark stores in metro cities

Inspections and surveillance have begun in cities including New
Delhi and Mumbai

55d

The Food Safety and Standards Authority of
India (FSSAI) has taken cognisance of recent
incidents involving violations of safety and
hygiene norms at dark stores operated by
quick commerce companies. Sources said that
surveillance and inspections of such stores
have already been stepped up in some cities.

Earlier this month, the Maharashtra Food and Drug Administration
suspended the licence of a Zepto dark store in Dharavi due to lapses in
hygiene and food safety practices. Last week, it also ordered the closure
of a Blinkit dark store in Pune for non-compliance with norms.

Sources said that the FSSAI has taken cognisance of the matter, and in-
spections of dark stores have already been stepped up in metro cities.
Inspections and surveillance have begun in cities including New Delhi
and Mumbai. Sources added that the key focus of these inspections is
large metropolitan regions where quick commerce players are rapidly
gaining traction.



Quick commerce players have been on the radar of the Food Safety
Authority for some time now. In November last year, the FSSAI had
asked states to step up surveillance of warehouses operated by quick
commerce and e-commerce players. It had also held a top-level stake-
holder meeting. At the time, it directed quick commerce players, e-com-
merce platforms, and online sellers to strictly comply with expiry date
and labelling regulations, and cautioned them against making mislead-
ing claims. It also emphasised the implementation of food safety regula-
tions throughout the entire supply chain, including storage, transporta-
tion, logistics, and handling of food products by delivery personnel.
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FSSAI May Conduct 'Surprise Inspection' at
Quick Commerce Dark Stores

The Indian government is weighing tighter oversight on quick commerce and food delivery platforms after growing concerns over hygiene
standards in their storage hubs, known as dark stores. Multiple requlatory bodies, including the FS5AI, are expected to coordinate efforts in

addressing these complaints

The central government has started considering increased surveillance on rapid
delivery platforms amid rising hygiene issues flagged by food safety and health
regulators. Authorities have taken note of recent food safety complaints amid poor
sanitary conditions at dark stores, according to a report published by The Economic
Times.

The Food Safety and Standards Authority of India (FSSAI) is likely to spearhead the
government’s crackdown on hygiene violations in the food delivery and quick
commerce sectors, said officials. The agency is preparing to ramp up surprise
inspections at dark stores and other storage facilities across the country.

“It's a work in progress...the government has been receiving several complaints from
consumers as well as retailers and vendors. It's a serious issue that multiple
departments will need to work together towards to address,” the official said, as
quoted by ET.


https://www.outlookbusiness.com/news/fssai-directs-online-platforms-to-deliver-food-items-with-minimum-45-day-shelf-life

This development came on the heels of raids conducted by the Maharashtra Food
and Drug Administration (FDA) at dark stores operated by Zepto and Blinkit in
Mumbai and Pune.

The inspections revealed several breaches of food safety standards and poor hygiene
conditions, prompting authorities to suspend the licences of the affected warehouse
operators.

The authorities noted that the Blinkit facility had also violated food-safety
regulations. They found food stored on the floor, a missing pest-control audit
certificate, personnel in the food section not wearing protective caps, food placed on
dusty racks, and no calibration certificate in the cold-storage room.

Similarly, the agency stated that the infractions at Zepto's Dharavi facility included
fungal growth on food articles, food storage near stagnant water, failure to maintain
cold-storage temperature and expired food items mixed with the main stock.

Crackdown on Quick Commerce

This is not the first time that a quick commerce platform came under scrutiny over

food safety standards. In November 2024, the Food Safety and Standards Authority
of India (FSSAI) had requested that all quick commerce and e-commerce platforms
comply with food safety standards.

The food safety regulator asked the platforms to comply with the norm of the Food
Safety and Standards Amendment Regulations 2020.

Under the provisions of the act, sellers and platforms should list and deliver food
items that have a minimum of 30% of their shelf life remaining, or at least 45 days
before the expiration date.

It also asked them to prioritise training delivery personnel in proper food handling
practices. Additionally, they should conduct medical testing for the delivery staff.


https://www.outlookbusiness.com/news/fssai-asks-states-to-curb-use-of-illegal-ripening-agents-synthetic-coatings-on-fruits
https://www.outlookbusiness.com/start-up/news/fssai-asks-quick-commerce-platforms-to-comply-with-food-safety-standards
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Responsibility on food firms to pack micronutrients, says
FSSAI chief

FSSAI on Tuesday directed all states and UTs to infensify inspections and launch special drives against the use of illegal fruit
ripening agents, synthetic colours, and non-permitted wax

G Kamala Vardhana Rao, chief executive officer at FSSAI made the statement while speaking at the 16th edition of Ficci
Foodworld India

The food regulator on Tuesday drew attention to the increasing consumption of processed food,

while highlighting that food-processing companies have the responsibility of ensuring that
packaged food contains the right nutrients.

At the same time, the Food Safety and Standards Authority of India (FSSAI) issued a statement
on Tuesday directing all states and Union Territorles to intensify inspections and conduct special
enforcement drives to curb the illegal use of non-permitted fruit ripening agents, as well as the
colouring and coating of fruit with synthetic colours or non-permitted wax. The move is part of
the regulator’s ongoing efforts to ensure safe food for consumers.

“We have not defined ultra-processed food in India, and anv food can be classified as healthy or
unhealthy depending on the amount of consumption. It is a great social responsibility of the
industry to ensure that vou pack your food with micronutrients and use appropriate sources of
protein and fats,” said G Kamala Vardhana Rao, chief executive officer at FSSAI, while speaking
at the 16th edition of Ficci Foodworld India.

“T am thankful to the industry that it is focusing on that, along with responding promptly to
guidelines on misleading advertisements,” he added.



Meanwhile, Hemant Malik, Chair of the Ficci food processing committee and executive director
at ITC, said that among the broad consumer trends shaping the sector is health and wellness —
especially products addressing challenges like protein deficiency and gut wellness.

Malik further expressed industry concerns about the labelling debate, advocating for serving-
size-based front-of-pack nutrition information rather than per-100-gram measurements.

“The most consumption of packaged food is in small sizes,” he said, while cautioning against
broadly categorising packaged food as “ultra-processed”, citing examples such as soy nuggets,
which provide affordable protein despite being processed products.

At the event, Deloitte and Ficci together launched a report shedding light on the sector’s
contribution, accounting for roughly 7.7 per cent of India's total manufacturing gross value
added.

According to the report, titled Spurring Growth: Driving Innovation and Unlocking Opportunities
in the Indian Food Processing Sector, the sector is valued at $S160 billion and represents nearly 30
per cent of the national food market.



O

Health Minister Nadda Launches FSSAI's ‘Stop Obesity’
Campaign On World Food Safety Day 2025
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Union Health Minister Jagat Prakash Nadda on Saturday addressed the World Food Safety Day 2025 event,
themed “Stop Obesity by Eating Safe and Healthy,” held at the National Institute of Mental Health and Neuro-
sciences (NIMHANS) in Bengaluru. Organized by the Food Safety and Standards Authority of India (FSSAI) under
the Ministry of Health and Family Welfare, the event emphasized the critical role of food safety and nutrition in
combating obesity and non-communicable diseases.

The event saw the launch of FSSAI's “Awareness Initiative to Stop Obesity” under the Eat Right India programme,
aimed at raising nationwide awareness about the health risks of obesity. Nadda highlighted the alarming rise in
obesity, citing the ICMR-India Diabetes (INDIAB) study, which reported a 39.6% increase in urban India and a 23.1%
increase in rural areas between 2008 and 2020. He warned that by 2050, one-third of India’s population could be
obese if current trends persist.

“For a Viksit Bharat, a healthy India is necessary, and that can be ensured through the right types of food, healthy
food habits, and lifestyle,” Nadda said. He urged stakeholders to support the Prime Minister's call to reduce oil
consumption by 10% and emphasized the need to revive traditional foods like millets. He also stressed the
vulnerability of children to unhealthy food marketing and called for early awareness to foster better dietary habits.



The campaign promotes inclusivity with communication materials in regional languages and sign language,
alongside media outreach through FM radio, railway announcements, and digital platforms. A video featuring
chef Ranveer Brar supporting the campaign was also released. Additionally, Nadda launched the Eat Right Activity
Book — Your Guide to Eat Right at School, a resource under the Eat Right School initiative, designed to engage
schoolchildren in learning about food safety, hygiene, and nutrition through age-appropriate activities.

Nadda praised FSSAI's innovative “Sugar and Oil Boards,” visual tools placed in schools, workplaces, and public
spaces to highlight hidden sugars and fats in everyday foods. He suggested incorporating calorie intake
information to enhance their impact and advocated for including food safety awareness in school curricula.



10 sweet shops in Hyderabad shut over food
safety violations

The sweet shops can resume operations once they acquire a valid FSSAI license.
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Hyderabad: 10 sweet shops and food establishments operating without a valid Food

Safety and Standards Authority of India (FSSAI) licence or registration have been
ordered to suspend operations immediately following a raid by the Greater
Hyderabad Municipal Corporation (GHMC).

The GHMC on Wednesday, June 11, conducted surprise inspections across 69 sweet
shops within city limits, uncovering several hygiene violations and licensing
irregularities.

Acting on the directions of the GHMC commissioner, the food safety wing has
inspected 60 sweet shops so far, with the drive currently underway.

Each Hyderabad food safety officer was instructed to inspect no fewer than five sweet
shops in their respective circles. The inspections revealed widespread violations of the
Food Safety and Standards Act, 2006, and the Rules and Regulations of 2011.



During the checks, officials issued notices to several establishments for not
maintaining basic hygiene standards in food preparation areas and kitchen premises.
Shop owners have been directed to ensure proper labelling on all items kept in
display counters, including the date of preparation and expiry date.

The sweet shops can resume operations once they acquire a valid FSSAI licence.

Sweet shops ordered to be shut in Hyderabad are as follows:

e MY/s Sri Laxmi Mithai Bhandar, LB Nagar Circle

* M)/s Sri Raghavendra Sweet House and Bakery, LB Nagar Circle

* M/s Sri Sai Ram Hot Chips and Sweets, LB Nagar Circle

* M/s New Balaji Mithai Bhandar and Hot Chips, Kothapet

* Super Sweets, Alija Kotla, Charminar

* Balaji Ramswaroop Mithai Bhandar, Ramanthapur

* M/s Prem Sweets and Savouries, Serilingampally Circle

e MY/s Sri Balaji Chaganlal Mithai Bhandar, Mallikarjuna Nagar, RC Puram
* M/s Sri Raghavendra Hot Chips, Beeramguda, RC Puram

e M/s Jodhpur Mithai Wala, Akalavya Nagar, Macha Bollarum, Alwal

GHMC officials will continue inspections in the coming days to ensure food safety for
consumers ahead of upcoming festivals and to deter food business operators from
flouting safety norms.
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Fueling Brand Odisha Since 20 Years

Union Health Minister Shri J P.Nadda Delivers Keynote Address At
FSSAI's World Food Safety Day 2025 Event, Themed ‘Stop Obesity

By Eating Safe And Healthy’ At NIMHANS, Bengaluru

On the occasion of World Food Safety Day 2025, Union Minister for Health and Family Welfare, Shri Jagat
Prakash Nadda, delivered the keynote address at a special programme themed “Stop Obesity by Eating Safe
and Healthy” at the National Institute of Mental Health and Neuro-Sciences (NIMHANS), Bengaluru, today.
Organized by the Food Safety and Standards Authority of India (FSSAI), Ministry of Health & Family Welfare,
Government of India, the programme focused on the critical role of food safety and nutrition in preventing
non-communicable diseases such as obesity, echoing Hon'ble Prime Minister Shri Narendra Modi’s call to
promote preventive health through traditional and wholesome dietary practices.

Minister of Medical Education and Skill Development Department, Government of Karnataka, Dr.
Sharanprakash R Patil, Members of Parliament, Shri Lahar Singh Siroya and Shri P C Mohan, Union Health
Secretary, Ms. Punya Salila Srivastava and senior officers of the Government of India also attended the

event.

In his keynote address, Shri Nadda reiterated the Prime Minister's emphasis on preventing obesity and
prioritizing wellness. Emphasizing the urgent need to address the rising burden of obesity and non-
communicable diseases, Shri Nadda stated that “the awareness initiative to stop obesity is a timely step
towards educating people about the health risks of poor dietary habits and encouraging them to embrace
balanced, nutritious food” and underlined that “for a Viksit Bharat, a healthy India is necessary and that can
be ensured through the right types of food, healthy food habits and healthy lifestyle.”

The Union Health Minister underlined the importance of safe, healthy and nutritious food along with the
benefits of a balanced diet that can ensure increased immunity. Shri Nadda reaffirmed the commitment

towards this year’s World Food Safety Day theme i.e. “Food Safety: Science in Action”.

Recognizing the alarming trend of rising obesity, citing the ICMR~-India Diabetes (INDIAB) study, Shri Nadda
stated that “from 2008 to 2020, obesity in urban, India has increased by 39.6%, while it has increased 23.1%
in rural areas.” He also cited another study that projects that by 2050, 1/3 population of the country will be

obese.

Underlining the challenge of unhealthy foods and dietary habits, especially in urban areas, Shri Nadda
stressed that children are the most vulnerable group when it comes to adulterated foods as they are
attracted towards unhealthy foods and their advertisements. To meet this challenge, he called for ensuring

awareness at a young age that will bring forth better impact.



Highlighting the negative impact of ultra processed foods on health, Shri Nadda urged all to be careful of
their food habits and adhere to nutritious food that brings healthy changes to one’s mind and body. He
further added that “eating right is a right that one must exercise. Eating right and ensuring awareness about
it, is a collective responsibility of the government, industry, academia and individuals.”

Shri Nadda urged all stakeholders to respond to the Prime Minister’s clarion call and reduce oil consumption
by 10% and reduce salt intake that can be ensured through awareness towards right food habits.

Shri Nadda also commended the innovative behavioural change strategy i.e., the widespread promotion of
Sugar and Oil Boards across schools, workplaces and public institutions, developed by FSSAI under the
aegis of Union Ministry of Health & Family Welfare that serve as powerful visual advocacy tools, displaying
clear, relatable information about hidden sugars and fats in everyday food items. By embedding these
messages in common spaces- canteens, corridors, meeting rooms, they subtly nudge individuals to make
healthier choices. He also suggested that to make the initiative more effective, calories intake should also
be highlighted along with sugar and urged for incorporating awareness in the curriculum.
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Union Health Minister Shri J P Nadda
Delivers Keynote Address At FSSAI’s
World Food Safety Day 2025 Event,
Themed ‘Stop Obesity By Eating Safe
And Healthy’ At NIMHANS, Bengaluru.

New Delhi, Delhi/Madhya Pradesh, 7th of June, 2025 : On the occasion of World Food Safety Day 2025, Union
Minister for Health and Family Welfare, Shri Jagat Prakash Nadda, delivered the keynote address at a special
programme themed “Stop Obesity by Eating Safe and Healthy” at the National Institute of Mental Health and
Neuro-Sciences (NIMHANS), Bengaluru, today. Organized by the Food Safety and Standards Authority of India
(FSSAI), Ministry of Health & Family Welfare, Government of India, the programme focused on the critical role
of food safety and nutrition in preventing non-communicable diseases such as obesity, echoing Hon'ble
Prime Minister Shri Narendra Modi's call to promote preventive health through traditional and wholesome

dietary practices.

Minister of Medical Education and Skill Development Department, Government of Karnataka, Dr.
Sharanprakash R Patil, Members of Parliament, Shri Lahar Singh Siroya and Shri P C Mohan, Union Health

Secretary, Ms. Punya Salila Srivastava and senior officers of the Government of India also attended the event.
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In his keynote address, Shri Nadda reiterated the Prime Minister's emphasis on preventing obesity and
prioritizing wellness. Emphasizing the urgent need to address the rising burden of obesity and non-
communicable diseases, Shri Nadda stated that “the awareness initiative to stop obesity is a timely step
towards educating people about the health risks of poor dietary habits and encouraging them to embrace
balanced, nutritious food” and underlined that “for a Viksit Bharat, a healthy India is necessary and that can be
ensured through the right types of food, healthy food habits and healthy lifestyle.”

The Union Health Minister underlined the importance of safe, healthy and nutritious food along with the
benefits of a balanced diet that can ensure increased immunity. Shri Nadda reaffirmed the commitment
towards this year's World Food Safety Day theme i.e. “Food Safety: Science in Action”.

Recognizing the alarming trend of rising obesity, citing the ICMR—-India Diabetes (INDIAB) study, Shri Nadda
stated that “from 2008 to 2020, obesity in urban, India has increased by 39.6%, while it has increased 23.1% in
rural areas.” He also cited another study that projects that by 2050, 1/3 population of the country will be

obese.
Underlining the challenge of unhealthy foods and dietary habits, especially in urban areas, Shri Nadda

stressed that children are the most vulnerable group when it comes 1o adulterated foods as they are attracted
towards unhealthy foods and their advertisements. To meet this challenge, he called for ensuring awareness

at a young age that will bring forth better impact.










































